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Conference of Scnentlsts on Various
~ Uses of Neem

@@1275. SHRI SOM PAL :

“DR. NAUNIHAL SINGH :

Will the Minister of AGRICUL-
TURE be pleascd to state :

" (a) whether a confercnce of scien-
tists on various uses of neem tree was
receptly held at Bangalore;

(b) if so, the participants therein
and the main c011c1u510ns of their
dellberatxons )

(c) whatare the uses of neem identi-
fied therein;

(d) whether Government are con-
templating to formulate any action
plan based on thc recommendations/
sugegestions made by this meet; and

(e) if so, what arc the details thereof,
and the manner in-which Government
proposc to implement these recom-
mendations ?

THE MINISTER OF STATE IN
THE MINISTRY OF NON-CON-
VENTIONAL ENERGY SOURCES
WITH = ADDITIONAL CHARGE
OF THE MINISTER OF STATE
IN THE MINISTRY OF AGRICUL-
TURE (SHRI S, KRISHNA KUMAR) :
(2) Yes, Sir
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(b) The World Neem Conference
was attended by about 450 delegates
including 80 foreign delegates from 30
different  countrics. Indian  dele-
gates represented various govt. and
n0n-govt. organisations, universities
and the industries.

The Conference confirmed the value
and the potential of neem and similar
plants in sustainable agriculture, spe-
cially pest control, public and veteri-
nary health and family planning.

(c) The Conference recognised the
role of neem as pesticide including
mosquito control; as fertiliser and in
medicine for public and animal health.
In addition. the use of neem in soap
and oil industry was also identified.

(d) and (e) High priority to pro-
mote use of neem as one of the environ-
mentally safe methods for pest control.

The Registration  Committee
cstablished by the Government under
the Insecticide Registration Act of
1968 has simplified the procedure to
encourage commercialisation of the
neem products for pest control for the
benefit of the farmers.

Cultivation of Mushrooms

1276. SHRI BISHAMBHAR
NATH PANDE : Will the Minister
of AGRICULTURE be pleased to
state :

(a) whether Government are aware
that the District Rural Development
Authority of Rajasthan has launched a
scheme to cultivate the highly nutri-
tious Qyster mushrooms;

(b) if so, what are the details there-
of,;

(c) whether it is a fact that the
scheme has vast potential of providing
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self-employment to housewives ; and

(d) if so, whether Government would
consider to make it a national pro-
gramme ?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ARVIND NETAM) : (a) No,
Sir.

(b) to (d) Do not arise.
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Constitution of Small Farmers
Consortium

1278. SHRI J.S. RAJU :
SHRI V. GOPALSAMY ;

Will the Minister of AGRI-
CULTURE be pleased to state :
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(a) whether Governmentl propose

to constitute Small Farmers Consor-
tium;
(b) if so, what are its aims and

objectives;

(c) by when it is expected to be

operational; and

(d) who will be the members of thls
consortium ? -

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE (SHRI ARVIND NETAM) :
(a) Yes, Sir.

(b) to (d) The aims and objectives.
and details of structure of the pro-
posed Small Farmers Agri-Business
Consortiuin are bzing worked out.

NDDB’S Market Intervention
Operations

1279. SHR1 B.K. HARIPRASAD :
Will the Minister of AGRICUL-
TURE be pleased to state :

(a) whether Government's  atten-
tion has been drawn to the report which
appcarcd in  the Economic  timcs
dated 7-4-93 to the effect that the
Empowered Committee oa Oilseeds
Policy (ECOP) bas recommended
foreclosing of the NDDB’s market
intervention  operations on 31-3 2
one year ahead of schedule;

(b) if so, what is Government’s
reaction thrreto; '

(¢c) what steps Government pro-
pose to take to put at rest the con-
troversy over the NDDB’s claim for
import of |.5lakh tonnes of oil purpor-
ted to have been guaranteed by the
Centre in the MIO guidelines and also
go by the ECOP’s recommendations
inregard to. reimbursement of losses to
NDDB; and



